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(b) w h e th e r the  G o ve rn m e n t p ro p o se  not to 
regularise such encroachments in future so as to check 
depletion of the forest cover: and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD NISHAD) : (a) A statem ent show ing State- 
wise forest area diverted under Forest (Conservation) 
Act. 1980, for regularisation of encroachments is laid 
on the Table of the House.

(b) and (c). As per the existing guidelines of the 
Ministry, encroachments after 24.10.1980 are not eligible 
for regularisation under the Forest (Conservation) Act. 
1980.

STATEMENT

S. Name of the State/UT 
No.

Forest area 
diverted

1. Andaman & Nicobar Islands 1.367.00 ha
2. Gujarat 10.900.47 ha.

3. Karnataka 14,848.83 ha.

4. Kerala 28,588.159 ha.

5. Madhya Pradesh 1.03 lakhs ha.

Fishing Harbours

*265. SHRI N D EN NIS ; W ill the  M in is te r of
AGRICULTURE be pleased to state :

(a) whether the Government propose to establish 
more fishing harbours along the west coast of Arabian 
sea in view of the serious d ifficu lties  faced by the 
fishermen for want of the berthing places for their fishing 
vessels;

(b) if so, whether the Government have considered 
or c o n s id e r in g  to open  fis h in g  h a rb o u rs  at 
Thenkapattanam and Colachel in the west coast of Tamil 
Nadu; and

(c) if so, the details thereof?

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) ; (a) One 
major fishing harbour th irteen minor fishing harbours 
and seven ty  seven fish landing centres have been 
completed with assistance from Government of India on 
the west coast of India One more major fishing harbour, 
nine minor fishing harbours and ten fish landing centres 
have been sanctioned for construction on the west coast 
of India for providing landing and berthing facilities to 
fishing vessels

(b) and (c). At the suggestion of the Government of 
Tamil Nadu a pre-feasibility study has been completed

and it has been decided to carry out detailed techno- 
econom ic fe a s ib ility  in ve s tig a tio n  during January * 
February . 1997 fo r C o la ch e l f is h in g  ha rbou r. The 
Government of Tamil Nadu has also recently proposed 
tha t a fish  land ing  cen tre  should  be deve loped at 
Thenkapattanam .

Konkan Railway Corporation

‘ 266. SH R I C H U R C H ILL  A LE M A O  : W ill the  
Minister of RAILWAYS be pleased to state :

(a) whether the Konkan Railway Corporation in Goa 
has strictly abided by the recommendations of the Oza 
Committee regarding construction of railway bridges, 
overbridges, cu lverts etc. along the Konkan Railway 
route in Goa:

(b) w he ther the KRC has fo llow ed the norm of 
co n su lting  expe rts  and loca l se lf body ch ie fs  like 
Sarpanchs while laying the tracks:

(c) if so . the  re a so n s  fo r s in k in g  of mud 
em bankm ents along the track at Cortalim  v illage in
Mormugao. Goa: and

(d) the  s te p s  p ro p o s e d  to be taken  by the  
G overnm ent in th is  regard ind ica ting  the s truc tu re  
proposed to be constructed to prevent the cracking and 
sinking of the mud embankments?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS 
PASWAN) : (a) Yes. Sir.

(b) Yes, Sir.

(c) S in k in g  of the  e m b a n km e n t w as due to 
underlying layer of soft marine clay fo r'‘a depth of 9 to
11 metres.

(d) S u ita b ly  d e s ig n e d  sand  d ra in s  under the 
embankments with suitably designed buttressed banks 
are being provided to prevent sinkage. Further, where 
the sinkage of the em bankm ent and the consequent 
heaving up on e ithe r s ide w ould affect the natura l 
drainage of the area. Konkan Railway has proposed 
rep lac ing  the  banks  w ith  v ia d u c ts  R a ilw ay B ridge 
culverts etc. for a length of about 320 metres.

Infiltrations

*267. SHRI P. S. GADHAVI Will the Minister of
HOME AFFAIRS be pleased to state :

(a) w h e th e r th e re  is c o n tin u o u s  in filtra tio n  of 
foreigners from Pakistan in the Kutch region of Gujarat;

(b) if so. the details of these infiltrations during the 
last three years along with the num ber of persons 
arrested and deported so far: and

(c) the remedial measure taken or proposed to be 
taken by the Governm ent for the complete stoppage of
these infiltrators?/


